DELHI LEGISLATIVE ASSEMBLY
REVISED LIST OF BUSINESS

Tuesday, 237 November, 2010/02 Margshirsha, 1932 (Saka)
2.00 PM
NATIONAL SONG (VANDE MATARAM)
1. Obituary References:. The House will pay homage to the following:
1. Dr. Roshan Lal, Ex-Member, Metropolitan Council, Delhi.
2. Loss of Life & Property due to collapse of building in Laxmi Nagar, Delhi

on 15t November, 2010.

3. Shri K. Narendra, Chief Editor, Daily Pratap.

4. Pt. Deep Chand Sharama, Veteran Leader & Ex-Chairman Standing
Committee, MCD

2. Question Hour: Starred Questions as shown in the separate list to be asked
and answered.
3. Special Mention (Rule 280): Following Members to raise matters under
Rule 280:
1. Shri Sunil Kumar Vaidya 6. Ch. Surender Kumar
2. Shri Kulwant Rana 7. Shri Sahab Singh Chauhan
3. Shri Ramesh Bidhuri 8. Shri Mohan Singh Bisht
4. Shri Veer Singh Dhingan 9. Shri Anili Jha
S. Shri Sat Prakash Rana

4. Presentation of Reports:
1. Shri Kanwar Karan Singh
Shri Sahab Singh Chauhan
to present the Sixth Report of Business Advisory Committee.
2. Shri Kanwar Karan Singh
Shri Jai Bhagwan Aggarwal
to present the Sixth Report of Committee on Private Members Bills
& Resolutions.

S. Papers to be laid on the Table:
1. Smt. Sheila Dikshit, Chief Minister to lay the copy of following
notifications:

(i) No. F.12/01/2010/AR/11140-11299/C dated 25.10.2010 regarding
appointment of Shri Ramesh Narayanaswami, as Chairman, Public
Grievances Commission, Govt. of NCT of Delhi.

(ii) No. F.9/3/2009/AR/Pt.file/11529-11688/C dated 3" November, 2010
regarding to amend the Delhi Lokayukta and Uplokayukta (Conditions of
Service) Rules, 1998.
2. Shri Arvinder Singh Lovely, Minister of Transport to lay the copies of
the Audit Report of DTC Employees Provident Fund Trust for the year 2007-
08 (English-Hindi Version).
6. Short Duration Discussion:
Prof. Vijay Kumar Malhotra
Dr. Harshvardhan
Shri Subhash Chopra
to initiate discussion on 19! Commonwealth Games recently held in
Delhi.
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